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O R D E R 
(Virtual Mode) 

19.02.2021   The Appeal has been wrongly listed before this Bench as it 

appears that Hon’ble Dr. Alok Srivastava has already recused himself on 

earlier occasion.  

 This Appeal may also not be listed before a Bench of which Hon’ble 

Mr. Justice A.I.S. Cheema is a Member.  

The Registry to take note so that the Appeal is not again wrongly listed 

before a Bench of which either Hon’ble Mr. Justice A.I.S. Cheema or Hon’ble 

Dr. Alok Srivastava is a Member.  

Tentatively, list this matter on 31st March, 2021.  

 

 
    [Justice A.I.S. Cheema] 

      Member (Judicial) 

 
 

[Dr. Alok Srivastava] 

Member (Technical)  
rs/md 


